
1 

 
    

STANDING COMMITTEE ON AGRICULTURE 
(2019-2020) 

 
 
 
 

  SIXTEENTH LOK SABHA 
 
 
 
 
 

  MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 
  (DEPARTMENT OF FISHERIES) 

 
 

 DEMANDS FOR GRANTS (2019-2020) 
 
 
 

 FIFTH REPORT 
 
 

 
 
 
 
 

 
 
 
 
 
 
 
 
 

LOK SABHA SECRETARIAT 
NEW DELHI 

DECEMBER, 2019/AGRAHAYANA, 1941 (SAKA) 

 

5 



2 

 

 
 

FIFTH REPORT 

 
STANDING COMMITTEE ON AGRICULTURE 

                 (2019-2020) 

 
 

         (SEVENTEENTH LOK SABHA) 
 
 
 

MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING 
(DEPARTMENT OF FISHERIES)  

 
 
 

DEMANDS FOR GRANTS (2019-2020) 
 
 
 
 
 

         Presented to Lok Sabha on             12.12.2019 

     Laid on the Table of Rajya Sabha on       12.12.2019 

 
 
 

 
 
 
 
 

LOK SABHA SECRETARIAT 

NEW DELHI 

DECEMBER, 2019 / AGRAHYANA, 1941 (Saka) 



3 

COA No.402  
 
 
 
 
 
 
     
         
         
         
         
 
         
         
         
Price:  Rs. 

         
         
         
         
         
 
 
 
         
     
                     
 
 
         
 
 
 
 
 
 
 
 
 
 
© 2019 By Lok Sabha Secretariat 

 

Published under Rule 382 of the Rules of Procedure and Conduct of Business in            
Lok Sabha (Fourteenth Edition) and Printed by  



4 

<CONTENTS> 

                         PAGE No. 
 
COMPOSITION OF THE COMMITTEE (2019-20)…………………………     (iii) 
INTRODUCTION……………………………………………………………     (v) 
ABBREVIATIONS …………………………………………………………………..    (vi) 
                          

REPORT 
 

PART- I 
 
CHAPTER I INTRODUCTION        
 (i)  Growth Rate of Fisheries Sector      
 (ii) Analysis of Demands       
 (iii) Total Financial Outlay       
 (iv) Funds Surrendered       
 (v) Supplementary Demands for Grants     
 (vi) Re-appropriation of Funds     
 (vii) Financial Irregularities        
 (viii) Budget and Cash Management Scheme      
 (ix) Revenue Receipts      
 (x) Status of Utilisation Certificate      
 (xi) Funding Pattern for Implementation of Centrally Sponsored  
  Scheme in Fisheries Sector 
 (xii) Gender Budgeting        
   (xiii) Scheduled Cates Sub-plan      
   (xiv) Tribal Sub-Plan        
 (xv) Implementation of Schemes in North Eastern Area   
 (xvi) Pradhan Mantri Matsya Sampada Yojana (PMMSY)    
 (xvii) Fisheries and Aquaculture Infrastructure Development    
           Fund (FIDF)   
 (xviii) Kisan Credit Card (KCC) facilities to fisheries Sector   
 (xix) Blue Revolution: Integrated Development      
          and Management of Fisheries 
 (xx) Assistance to Fisheries Institutes       
 (xxi) National Fisheries Development Board (NFDB)    
  
 
    PART-II 

 RECOMMENDATIONS AND OBSERVATIONS OF THE COMMITTEE        
 

ANNEXURES 
 

Annexure-I  State Wise Inland And Marine Fish Production during   

 2011-12 to 2017-18  

Annexure-II Detailed investments in the fisheries sector during    

 2015-16 to 2019-20 (Till date)       

Annexure-III State/UT-wise details of Utilisation Certificates received  

 against the fund  released  during the FY 2019-20 and  

 earlier under Blue Revolution  

Annexure-IV Funds released to States/Uts under the SCSP for    

 Fisheries development  

Annexure-V Funds released to States/Uts under the TSP for    

 Fisheries development  

Annexure-VI Status of Proposal received under the FIDF     

Annexure-VII Details of physical achievements under Blue Revolution  



5 

Annexure-VIII Scheme-Wise Budgetary Outlay and Expenditure during   

 2017-18 to 2019-20 

 

 

 

 

 

APPENDICES 
 

I.       Minutes of the 9
th

 Sitting of the Committee held on 07
th 

November, 2019 54 
II. Minutes of the 13

h
 Sitting of the Committee held on 09

th 
December, 2019  

 



6 

COMPOSITION OF THE STANDING COMMITTEE ON AGRICULTURE (2019-20) 

 

                  SHRI PARVATAGOUDA CHANDANAGOUDA GADDIGOUDAR 
 

 -  CHAIRPERSON  
 

 

MEMBERS 
 

LOK SABHA 
 

  2. Shri Afzal Ansari  
3. Shri Horen Sing Bey  
4. Shri Devendra Singh 'Bhole'  
5. Shri A. Ganeshamurthi  
6. Shri Kanakmal Katara  
7. Shri Abu Taher Khan  
8. Shri Bhagwanth Khuba  
9. Dr. Amol Ramsing Kolhe  
10. Shri Mohan Mandavi  
11. Shri Devji Mansingram Patel 
12. Smt. Shardaben Anilbhai Patel  
13. Shri Bheemrao Baswanthrao Patil  
14. Smt. Navneet Ravi Rana  
15. Shri Vinayak Bhaurao Raut  
16. Shri Pocha Brahmananda Reddy  
17. Shri Mohammad Sadique 
18. Shri Virendra Singh  
19. Shri V.K. Sreekandan 
20. Shri Mulayam Singh Yadav  
21. Shri Ram Kripal Yadav  

 
 RAJYA SABHA 

 

22. Shri Partap Singh Bajwa  
23. Sardar Sukhdev Singh Dhindsa  
24. Shri Narayan Rane 
25. Shri Kailash Soni  
26. Shri Ram Nath Thakur  
27. Shri Vaiko  
28. Shri R. Vaithilingam  
29. Smt. Chhaya Verma  
30. Dr. Chandrapal Singh Yadav  
31. Shri Harnath Singh Yadav  

 
 
 
 
 
 

iiii



7 

 

SECRETARIAT 

 
 1. Shri Shiv Kumar    - Joint Secretary 
 
 2. Shri Arun K. Kaushik   - Director 
 
 3. Shri Sumesh Kumar    - Deputy Secretary 
 
 4. Shri Nagender Singh   - Committee Officer 
 



8 

INTRODUCTION 
         

I, the Chairperson, Standing Committee on Agriculture, having been authorized by 

the Committee to submit the Report on their behalf, present this Fifth Report on the 

Demands for Grants (2019-2020) of the Ministry of Fisheries, Animal Husbandry and 

Dairying (Department of Fisheries). 

 
2. The Committee under Rule 331E(1)(a) of the Rules of Procedure considered the 

Demands for Grants (2019-20) of the Department of Fisheries which were laid on the table 

of the House on 17 July, 2019. The Committee took evidence of the representatives of the 

Department of Fisheries at their Sitting held on 07 November, 2019. The Report was 

considered and adopted by the Committee at their Sitting held on 09 December, 2019. 

 
3. For facility of reference and convenience, the Recommendations / Observations of 

the Committee have been printed in bold letters in Part-II of the Report. 

 
4.    The Committee wish to express their thanks to the officers of the Department of 

Fisheries for appearing before the Committee and furnishing the information desired in 

connection with the examination of Demands for Grants of the Department. 

 
5. The Committee would also like to place on record their deep sense of appreciation 

for the invaluable assistance rendered to them by the officials of Lok Sabha Secretariat 

attached to the Committee. 

           

NEW DELHI;                        P.C. Gaddigoudar 
10 December, 2019            Chairperson, 
19 Agrahayana, 1941 (Saka)                          Standing Committee on Agriculture  

(v) 
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REPORT 

PART I 

Introduction 

1.1. Considering the importance of Fisheries Sector in terms of providing livelihood 

opportunities and boosting exports, the Government of India created a separate Ministry of 

Fisheries, Animal Husbandry and Dairying and Department of Fisheries under Ministry of 

Fisheries, Animal Husbandry and Dairying came into existence on 17.06.2019. 

1.2. The Fisheries Sector is basically a Greenfield Sector. Our Country have been able 

to exploit and utilize only around 57 percent of our potential in the Fresh Water 

Aquaculture and around 70 percent in Marine Fisheries. Currently, India is the second 

largest fish producing and second largest aquaculture nation in world after China. 

Fisheries Sector of Indian Economy is a vital sector as it provides direct employment and 

livelihood to around 16 million people and to many more who indirectly depend on this 

Sector. It is also an important sector of food production providing nutritional and food 

security. With diverse resources ranging from deep seas to lakes in the mountains and 

more than 10% of the global biodiversity in terms of fish and shellfish species, the country 

has shown continuous and sustained increments in fish production since independence. 

The marine resources of the country comprise an Exclusive Economic Zone (EEZ) of 2.02 

million sq. kms, a Continental Shelf Area of 5,30,000 sq. km and a Coastline of 8,118 kms. 

The Marine Fishery Potential in the Indian waters have been estimated at 5.31 MMT 

constituting about 43.3% demersal, 49.5% pelagic and 4.3% oceanic groups. The fish 

production has increased from 5.66 MMT in 2000-01 to 12.61 MMT in 2017-18 (P) with a 

contribution of 8.92 MMT from inland sector and 3.69 MMT from marine sector. 

1.3. More than 50 different types of fish and shellfish products are being exported to 75 

countries around the world. Fish and fish products have presently emerged as the largest 

group in Agricultural Exports from India, with 13.77 lakh tonnes in terms of quantity and 

Rs. 45,106.89 crore in value. This accounts for around 10% of the total exports and nearly 

20% of the Agricultural Exports, and contribute to about 0.91% of the GDP and 5.23% to 

the Agricultural GVA (2016-17).  
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A. Growth Rate of Fisheries Sector 

1.4. The President of India in his address to the Joint sitting of two houses of Parliament 

on 20 June, 2019 has said that our country has the potential to attain the first place in the 

world in fish production. On being enquired by the Committee about the contribution of 

Fisheries Sector in total Gross value added or Gross Domestic Product of the Country 

during the last five years, the Department  submitted as under:-  

"Contribution of Fisheries Sector in total Gross value added or Gross Domestic 

Product of the Country during the last five years is as below:-" 

Sl. 
No 

Year % share of Agri/ 
Forestry/ Fisheries in 
total GVA 

% share of 
Fisheries in total 
GVA 

% share of 
Fisheries in 
Agriculture 

1 2012-13 18.20 0.87 4.77 
2 2013-14 18.59 0.95 5.10 
3 2014-15 18.20 1.01 5.57 

4 2015-16 17.71 1.04 5.89 
5 2016-17 

( 2nd revised estimate) 
17.95 0.96 5.37 

 

1.5. When asked to furnish comparative fish production of India vis-a-vis China during 

the last five years including details for the Inland and Marine fisheries separately, the 

Department  submitted:- 

 ( In 000, tonnes)  

Year 
China India World 

Capture Culture Total Capture Culture Total Capture Culture Total 

2012 16167 41108 57275 4863 4209 9072 91336 64664 156000 

2013 16275   16275 4645   4645 92669 68131 160800 

2014 17107 45469 62576 4719 4881 9600 93445 71445 164890 

2015 17591 47053 64644 4843 5260 10103 92655 76054 168709 

2016 17564 49244 66808 5062 5700 10762 90909 80031 170940 

*Source: FAO,SOFIA, 2014,2016 &2018" 

 

1.6. On being asked about the average growth rate in the Fisheries Sector in the 

country during the last five years and to furnish State-wise details for the Inland and 

Marine fisheries separately, the Department  submitted:- 
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"Average growth rate in fish production in the country during last five years is 

7.43%. State-wise details of fish production both in the inland and marine fisheries 

during past 5 years are enclosed at Annexure-I." 

1.7. On the above issue, the Representative of the Department submitted as under 

during the evidence:- 

"...that fishery is basically the Sector which is greenfield right now. There is a great 

deal to be done. We have only harnessed 57 per cent of our potential in the inland 

so far and another 70-odd per cent in the marine sector. Despite this, we already 

have exported about Rs.47,600 crore worth of fish and other products. How we 

intend to grow from the present rate of 3 tonnes per hectare to 6 tonnes per 

hectare; how we intend to contribute to the GDP from the present rate of 1.0 to 1.6 

per cent; and how we intend to grow from the current production level of 13.42 

million tonnes to 20 million tonnes in the next five years..." 

1.8. On being asked by the Committee about the taking up of any study to assess the 

potential of Fisheries production in the Country, the Department submitted as under:- 

"Yes, Department periodically assessed the potential fishery resources in the 

Exclusive Economic Zone (EEZ) of India through Expert Committee constituted 

from time to time. Last three such assessments have been carried out in the years 

2000, 2011 and 2018 respectively so far as Marine Fisheries is concerned. 

Whereas, in case of inland fisheries, the production potential has been assessed 

based on the available fisheries resources such as rivers, ponds, reservoirs, saline 

and brakishwater, etc. and their productivity reported by the States/UTs." 

1.9. On being enquired about the preparation of any road map and the steps proposed 

in order to enhance fish production in the country and to attain top position in the World, 

the Department  stated:-  

"The Department of Fisheries has taken several initiatives to harness full potential 

of the sector. During the last 4 years, the CSS Blue Revolution has resulted in the 

development of Fisheries sector both in terms of fish production and productivity, 

post-harvest infrastructure, marketing etc.  Department of Fisheries has recognized 

the impending need for formulating and adopting multi-pronged strategies and 
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focused interventions to provide the requisite impetus to accelerated development 

of Fisheries and aquaculture sector. Creation of infrastructure facility in the Sector 

is one of the thrust areas of the Department and the CSS Blue Revolution and FIDF 

is oriented to. Quality improvement of the aquaculture inputs, need based New 

Policy is being implemented with the consultation of States/UTs and other 

stakeholders to boost the production.  

Fisheries Sector of this country provides livelihood support to approximately 160 

lakh people at primary level and almost double the number along the value chain. 

The total fish production during 2017-18 is about 12.59 million tonnes (MT) with a 

contribution of 8.90 MT from inland sector and 3.69 million tonnes from Marine 

Sector. It has further been targeted to enhance fish production to 20 million metric 

tonnes (MMT) by 2023-24 (up from 13.34 million metric tonnes [provisional] in 

2018-19) at an Average Annual Growth of about 9% (up from 7%) in fish 

production.  

Keeping in view of the fish production potential, the Department is implementing the 

various scheme component for enhancing fish production in both inland and marine 

sector in the following areas such as (i) Re-circulatory Aquaculture System (RAS), 

(ii) Cage Culture, (iii) Brackish Water (including land locked Saline states), (iv) Cold 

Chain Development, (v) Mariculture (vi) Development of Ornamental Fisheries, (vii) 

Focus on Enhancement of Fingerling Production (viii) Development of Cold water 

Fisheries etc. (ix) Creation of Fisheries Infrastructure Facilities both in Marine and 

Inland Fisheries Sectors and (x) Extension of Kisan Credit Card (KCC) facilities  to 

fishers and Fish farmers."  

1.10. Again as being specifically asked by the Committee about policy of the Department 

to achieve the target of becoming First in Fish Production in the World, the Representative 

of Department submitted during the Evidence:- 

"Sir, we have a three-fold policy. Our policy is aimed at basically enhancing the 

infrastructure. So far, the amount of budget we were getting was about Rs.500-600 

crore a year. We intend to pump in about Rs.25,000 crore in the next five years and 

then expect that there will be private investment, investment from the other States, 
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which will balance this and take it forward. The investment is basically targeted 

under three schemes. 

There is the Pradhan Mantri Matsya Sampada Yojana of Rs.10,000 crore, which we 

have the EFC coming up next week. We are also looking at the existing Fisheries 

Infrastructure Development Fund (FIDF) where harbours, landing sites, ships, and 

other larger expenditures are involved. We are looking at introducing processing in 

a major way, processing traceability from the catch of the fish, taking it through the 

entire cold chain till it goes to the market. We are looking at investment in markets. 

We are looking at investment in feed and seed. That is basically quality seed in 

terms of fry, which is produced in the nurseries and the hatcheries. We are also 

looking at investing in diversifying species which have a greater value addition. The 

other thing that we will be investing in a large way is Cage Culture. 

We have brought out two policies. First one is for the inland fisheries (National 

Inland Fisheries and Aquaculture Policy). We have never had an Inland Fishery 

Policy, where we will be harnessing about 2 lakh kilometres of rivers, streams, and 

ponds across the country. We need to harness that and improve that. We are 

looking at cage culture within reservoirs that are there. For the marine area, 

because it is risky for fishermen to go out especially, the traditional and artisanal 

boats, we are also suggesting to have groups of fishermen who will be doing 

mariculture, that is, cage culture of the sea. We have seen Norway and other 

places like Iceland which are very forward in cage culture. We are proposing to 

have cages around the entire coastline of India. We have already got the satellite 

images from NIOT and others, where we are putting together places which are the 

most appropriate. 

We are also looking at Recirculatory Aquaculture as well as Biofloc and newer 

technologies which can be used instead of traditional pond farming. So, if you are 

able to get about two-and-a-half tonnes per hectare in a pond, with this kind of 

technical input in Aquaculture, you can get close to 8-9 tonnes per hectare. That will 

enhance the productivity, in fact, take it double-fold. 

The other thing which I said was marketing of fish. I will give you one example. For 

instance, cold water fishery, salmon, of course, we intend to bring out, but rainbow 
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trout in Jammu & Kashmir, which is currently selling at about Rs.250-300 per kilo in 

Srinagar in the local market, sells at about Rs.1,600-1,700 per kilo in the Delhi 

markets. We are helping them and assisting them with marketing techniques to 

market such products in the Delhi markets at four times the price that they are 

getting in the local market. This will help people. 

Similarly, we are also assisting export in the same manner. With the help of 

MPEDA, we are finding newer markets in the global market and we are deepening 

the existing markets. So, right now, our exports are basically going to the US and 

the EU. 

The third element of our strategy is that we need to regulate. So far, our quality of 

the seed, the quality of the feed are still unregulated. The territorial waters of 12 

nautical miles are totally unregulated. We have a bill that is coming out hopefully in 

the upcoming Parliament Session, if not, in the next Parliament Session, it will be 

out. That is with the Legislative Department right now. 

We are also bringing out another bill. Through that Bill, we are ensuring to eliminate 

those diseases which wiped out a particular species. For example, we used to have 

a type of shrimp called Penaeus monodon and that got totally wiped out because of 

one particular disease, the white spot disease. Currently, all our exports of shrimp, I 

am telling you one example, is dependent upon a particular species called 

vannamei. If God forsake, we have some problem with vannamei, we will be in a 

major crisis. So, we are looking at species diversification. We are also looking at 

putting together a new Bill for regulation of residues and diseases in the aquatic 

animals. So, that bill is also due to be presented before Parliament in this particular 

Session. 

Deep sea fishing is an area where we are lacking behind. In fact, as of now, out of 

the entire fleet, we have only 6-7 boats that are able to go for deep sea fishing. 

India also has a quota of krill fishing, which we have not even utilized yet in the 

Antarctica. It is a very exciting time to be in this sector because there is a lot to be 

done." 
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1.11. When asked about the steps taken by the Department to enhance Investment in the 

Fisheries Sector in the Country, the Department submitted:-  

"In order to promote entrepreneurship in fisheries sector and attract private 

investment, FIDF was launched in Dec 2018 with total corpus of Rs. 7522 crore for 

the development of infrastructure in fisheries sector. A total of about Rs. 2158.13 

crores has been released to States/UTs and other organizations as on 25th 

October, 2019 for development of Fisheries during last 4 years and current year 

(2015-16 to 2019-20 till date). Details of investments in the Fisheries Sector are 

enclosed in Annexure-II." 

B. Analysis of Demands 

1.12. When asked to furnish important features of Demand of Grants (2019-20) of the 

Department of Fisheries highlighting new initiatives, significant enhancement/reduction in 

allocation to Schemes, Plan for creation of Institutions/Assets etc., the Department  

submitted as under:-  

"In Budget Estimates 2019-20, the Department has been allocated total budgetary 

support of Rs. 804.75 crore including allocations for Scheme and Non- scheme 

components.  The overall allocation for the financial year 2019-20 has increased by 

7.67 % in comparison to the allocation of Rs. 747.45 crore made during the last 

year 2018-19. However, the allocation in respect of Blue Revolution Scheme during 

the year 2019-20(BE) has been decreased by 13.05 % in comparison to the 

allocation during the 2018-19(BE), however as compared to 2018-19(RE) it is 

higher by 10 %. An amount of Rs. 20 Crores has been allocated towards the 

Secretariat & Economic Services.  Sector-wise details of allocation and percentage 

increase/decrease in the last three years are given below: 

Percentage increase/decrease in various heads during the last three years 

      (Rs. in crore) 

Sector 2016-17(Scheme+ 
Non scheme) 

2017-
18(Scheme+ 
Non scheme) 

2018-19(Scheme+ 
Non scheme) 

2019-
20*(Sche
me+ Non 
scheme) 

% 
increase/
decrease 
over 
previous 
year  

 
BE RE BE RE BE RE BE 

1 2 3 4 5 6 7 8 9 
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Sector 2016-17(Scheme+ 
Non scheme) 

2017-
18(Scheme+ 
Non scheme) 

2018-19(Scheme+ 
Non scheme) 

2019-
20*(Sche
me+ Non 
scheme) 

% 
increase/
decrease 
over 
previous 
year  

 
BE RE BE RE BE RE BE 

1 2 3 4 5 6 7 8 9 
Blue Revolution: 
Integrated 
Development and 
Management of 
fisheries 

242.88 388.44 400.73 301.73 632.61 500.00 550.00 (-)13.05% 

National 
Fisheries 
Development 
Board (NFDB) 

192.11 33.81 9.00 9.00 5.00 100.00 80.75 1515.0% 

Assistance to 
fisheries institute 
 

136.44 97.84 139.40 88.00 94.84 92.66 139.50 47.1% 

Coastal 
Aquaculture 
Authority 

3.8 3.8 4.00 3.50 4.00 4.00 4.50 12.5% 

Fisheries and 
Aquaculture 
Infrastructure 
Development 
Fund(FIDF) 

- - - - 10.00 1.00 10.00 0% 

Package for 
replacement of 
fishing vessel 
seized by 
Pakistan 

0.1 0.1 0.1 0.1 1.00 3.92 - 0% 

Secretariat & 
Economic 
Services 

- - - - - - 20.00 - 

Grand Total 575.33 523.99 553.23 402.33 747.45 701.58 804.75 7.67% 

 

C. Total Financial Outlay 

1.13. When asked by the Committee to specify the total financial outlay made this year to 

achieve the objectives of Increased Investment in pre-harvest, harvest and post-harvest 

Infrastructure, Increased Technology advancements and capacity building in pre-harvest, 

harvest and post-harvest Infrastructure Establishment of Fish/Shrimp hatcheries, brood 

banks, feed mills, ponds/tanks, raceways, farming units, Robust post-harvest 

infrastructure- ice plants, cold storages, containers, retail fish outlets, fish harbours, Proper 

Housing, Drinking Water, Accidental insurance for fishermen, the Department  submitted 

as under:- 
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"A sum of Rs. 780.25 crores (BE) have been allocated under the Centrally 

Sponsored Scheme Blue Revolution: Integrated Development and Management of 

Fisheries and Fisheries and Aquaculture Infrastructure Fund during the year     

2019-20 for the development of Fisheries Sector in the country including pre-

harvest, harvest and post-harvest infrastructure and above-mentioned components. 

At this stage, no component specific allocations have been made." 

1.14. On being enquired about the outcome and utilization of the funds earmarked for the 

above-said components as against the set targets by the Department, the Department 

submitted:- 

"During last four year, total amount of Rs 1938 crore has been released to 

State/UTs for different components under Blue Revolution.  

1.15. Further during evidence, the representative of the Department submitted:- 

''...last year our actual expenditure was Rs. 684 crore, this year we have got Rs. 

804 crore as Budgetary Allocation, we have requested the Ministry of Finance to 

allocate Rs. 1964 crore at RE Stage in current year..."  

 
1.16. When asked to furnish details of Financial Proposal, Allocation and  Actual 

Expenditure for implementation of various schemes being implemented by the Department 

of Fisheries during the last three years, the Department submitted:-  

"Scheme-wise funds sought by the Department, and approved/allocated by the 

Government during the last three years are as follows;-  

   
 (Rs. In crore) 

Year Schemes Proposed 
by the 
Department  

Funds allocated by 
Ministry of Finance 
(BE) 

Expenditure 
made by the 
Department 

2016-17 Blue Revolution 292.36 242.88 384.01 

National Fisheries 
Development Board 
(NFDB) 

 

200.00 

 

192.12 

 

37.91 

Assistance to 150.00 136.44 85.63 



20 

fisheries institute 

2017-18 Blue Revolution 447.04 400.73 321.45 

National Fisheries 
Development Board 
(NFDB) 

172.96 9.00 13.99 

Assistance to 
fisheries institute 

 

 

 

171.31 139.40 83.27 

2018-19 Blue Revolution 1000.70 632.61 484.16 

National Fisheries 
Development Board 
(NFDB) 

561.58 5 101.62 

Assistance to 
fisheries institute 

403.50 94.84 89.01 

2019-20 Blue Revolution 1038.84 550.00 31.45 * 

National Fisheries 
Development Board 
(NFDB) 

200.00 80.75 40.40* 

Assistance to 
fisheries institute  

284.24 

 

139.50  31.73* 

      *Expenditure as on date (24.07.2019) 

 

1.17. On pertinent query by the Committee regarding details and the proportion of 

Budgetary Allocations made in favor of the Department out of the total Plan budget of the 

Government of India during the last three financial years and their comparison with other 

important Ministries/Departments, the Department submitted:-  

"During the financial year 2016-17 the total central budgetary outlay stood at                

Rs.19,78,060 crore, out of which, the approved budgetary outlay for the Department 

of Fisheries was Rs. 575.34 crores, which is 0.03% of total Central Budgetary 

Outlay. As compared to the central budgetary outlay for the Department of 

Fisheries during 2015-16, there is no substantial change in the share of Department 
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of Fisheries from the total Central Budgetary Outlay during the 2016-17. During the 

financial year 2017-18 the total Central Budgetary Outlay stood at Rs. 21,46,734 

crore, out of which, the approved budgetary outlay for the Department of Fisheries 

was Rs. 553.130 crore, which is about 0.03% of total central budgetary 

outlay.During the financial year 2018-19 the total Central Budgetary Outlay stood at 

Rs. 24,42,213 crore, out of which, the Approved Budgetary Outlay for the 

Department of Fisheries was Rs. 746.45 crore, which is about 0.03% of total 

Central Budgetary Outlay. During the financial year 2019-20 the total Central 

Budgetary Outlay stood at Rs. 27,86,349 crore, out of which, the approved 

budgetary outlay for the Department of Fisheries was Rs. 804.75 crore, which is 

about 0.03% of total Central Budgetary Outlay. 

The share of the Department of Fisheries in total Central Budgetary Outlay has 

almost remained constant during the years 2016-17 to 2019-2020. A comparative 

Statement of the central budgetary allocation towards the Department of Fisheries 

vis-à-vis other important Departments is as follows: 

Budgetary Outlay of Select Departments  (Rs. In crores) 

Total Central 
Budgetary 

Outlay of the 
Government of 

India 

Particulars 2015-16 2016-17 2017-18 2018-19 2019-20 

  

1777477 1978060 2146735 2442213 
2786349.4

5 

Ministries/Depa
rtments 

2015-16 2016-2017 2017-18 2018-19 2019-20 

Department of 
Fisheries 

Amount ( Budgetary 
Outlay) 

331.17 575.34 553.13 747.45 804.75 

Percentage of Total 
Central Budgetary 
Outlay 

0.02% 0.03% 0.03% 0.03% 0.03% 

Department of 
Animal 
Husbandry and 
Dairying  

Amount ( Budgetary 
Outlay) 

1585.43 1881.51 2371.00 3100 2932.25 

Percentage of Total 
Central Budgetary 
Outlay 

0.09% 0.10% 0.11% 0.13% 0.11% 

Department of 
Agriculture, 

Amount ( Budgetary 
Outlay) 

17004.35 35983.69 41855 46700 130485.21 
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Cooperation and 
Farmers' Welfare 

Percentage of Total 
Central Budgetary 
Outlay 

0.96% 1.82% 1.95% 1.91% 4.68% 

Department of 
Agricultural 
Research and 
Education 

Amount ( Budgetary 
Outlay) 

6320.00 6620 6800.00 7800 8078.76 

Percentage of Total 
Central Budgetary 
Outlay 

0.36% 0.33% 0.32% 0.32% 0.29% 

Department of 
Food and Public 
Distribution 

Amount ( Budgetary 
Outlay) 

125212.0
0 

140150.00 150504.6
9 

174159.1 192240.39 

Percentage of Total 
Central Budgetary 
Outlay 

7.04% 7.09% 7.01% 7.13% 6.90% 

Ministry of Food 
Processing 
Industries 

Amount ( Budgetary 
Outlay) 

505.51 636.02 800 1400 1196.6 

Percentage of Total 
Central Budgetary 
Outlay 

0.03% 0.03% 0.04% 0.06% 0.04% 

Ministry/ 
Department of 
Drinking Water 
and Sanitation 

Amount ( Budgetary 
Outlay) 

6243.87 14009.7 20010.79 22356.6 20016.34 

Percentage of Total 
Central Budgetary 
Outlay 

0.35% 0.71% 0.93% 0.92% 0.72% 

Department of 
Water 
Resources, 
River 
Development 
and Ganga 
Rejuvenation 

Amount ( Budgetary 
Outlay) 

4232.43 6201.21 6887.00 8860 8245.25 

Percentage of Total 
Central Budgetary 
Outlay 

0.24% 0.31% 0.32% 0.36% 0.30% 

Ministry of 
Women and 
Child 
Development 

Amount ( Budgetary 
Outlay) 

10382.40 17408.12 22094.67 24700 29164.9 

Percentage of Total 
Central Budgetary 
Outlay 

0.58% 0.88% 1.03% 1.01% 1.05% 

 

D. Surrender of Funds 

1.18. On being enquired about the funds surrendered by the Department of Fisheries 

during 2017-18 and 2018-19 and the Scheme wise details of percentage utilization as 

against Budgetary Allocation, the Department  submitted:-  



23 

"The Department has not surrendered any funds during both the years i.e. 2017-18 

and 2018-19 under the CSS Blue Revolution: Integrated Development and 

Management of Fisheries.  The details of Year-wise Budgetary allocation and 

percentage utilization Under Blue Revolution for the said year are given below:-          

  

 (Rs. in Crores)  

S.No. 
Year BE  RE Expenditure 

Percentage 
utilization 
w.r.t. RE 

1 2017-18 400.73 301.73 321.45 106.54 

2 2018-19 632.61 500.00 484.16 96.84 

 
E. Supplementary Demands for Grants 
 
1.19. When asked about the provisions made for Supplementary Demands during year 

2017-18 and 2018-19 including Scheme-wise details, the Department  submitted as 

under:- 

"Yes, Department of Fisheries had made provisions for supplementary Demands 

during the year 2018-19. The details are as below:  

Name of the Scheme 2018-19 (Rs. in Crore) 
National Fisheries Development Board 125.00 
Package for replacement of Fishing 
vessels seized by Pakistan 

2.92 

Total 127.92 
 

For NFDB, the adequate budgetary provisions were not provided to meet the 

Annual Action Plan for new projects along with committed towards already 

sanctioned projects.  As regards, package for replacement of fishing vessels seized 

by Pakistan, Rs. 2.92 crore was provided as a supplementary demand to settle the 

demands of remaining verified applicants under the soft loan package for 

replacement of fishing vessel held in captivity in Pakistan." 

F. Re- Appropriation of Funds 

1.20. When asked about re-appropriation of funds between Schemes/Programmes during 

2017-18 and 2018-19 including Scheme-wise/Programme-wise details, the Department  

submitted:- 
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"Yes, A sum of Rs. 125.00 Crores was re- appropriated from Blue Revolution to 

NFDB and Rs. 2.92 Crores to Package for replacement of Fishing vessels seized 

by Pakistan during the year 2018-19, whereas no re-appropriation made during 

2017-18." 

G. Financial Irregularities 

1.21. On the query of the Committee regarding cases related to Financial Irregularities 

reported in the Schemes being Implemented/Financed by the Department of Fisheries and 

the action taken by the Department in such cases of Financial Irregularities during the last 

three years, the Department  submitted:- 

"No financial irregularities have been reported till date in the schemes being 

implemented/financed by Department of Fisheries." 

H. Budget and Cash Management Scheme 

1.22. On being enquired about the quantum of funds spent by the Department in each 

quarter of the last fiscal and status of quarter-wise spending in percentage terms of total 

funds during 2017-18 and 2018-19, the Department  submitted the following information:- 

 (Rs. In lakh) 

S. No Quarters 2017-18 2018-19 

Amount 
released 

% utilization 
of amount 
released 
w.r.t. 
RE(40233.07) 

Amount 
released 

% utilization of 
amount 
released w.r.t. 
RE (70158.00) 

1 Q1 12501.10 31.07 5556.25 7.92 
2 Q2 3303.43 8.21 27834.53 39.67 
3 Q3 12478.54 31.01 12130.05 17.29 
4 Q4 13793.82 34.28 22923.24 32.68 

 

I. Revenue receipts 

1.23. On being asked to furnish the sources of Revenue Receipts for the Department 

apart from the budgetary support for the year 2017-18 and 2018-19, the Department  

submitted the details as under:-  
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 (Rs. In lakh) 

S. 
No 

Name of the Institute Source of revenue 2017-18 2018-19 

1 Central Institute of 
Fisheries Nautical and 
Engineering Training 
(CIFNET) 

Hostel rent fee from trainees, 
RTI application fees, sale of 
books, fish, guest house 
charges, short term course fees, 
sale of unserviceable items etc. 

58.45 72.04 

2 National Institute of 
Fisheries Post Harvest 
Technology and 
Training (NIFPHATT) 

Sale of fish & fisheries products, 
rent, other receipts, etc. 

231.28 172.71 

3 Central Institute of 
Coastal Engineering for 
Fishery (CICEF) 

Guest House charges 0.21 0.13 

4 Fishery Survey of India 
(FSI) 

Disposal of fish catch, revenue 
from guest house, serving of life 
raft, disposal of condemned 
stores, slipway docking, rental 
freshwater etc. 

76.28 80.20 

5 Coastal Aquaculture 
Authority (CAA) 

Registration of shrimp farms, 
Registration fee of LV Farms, 
Registration fee of Hatchery, 
Registration fee for Aquaculture 
inputs Products, etc. 

39.98 293.33 

6 National Fisheries 
Development Board 
(NFDB) 

Sale of Brooder/ Seed, 
Application fee/ Guest house/ 
processing fee, Interest Earned, 
(FDR& Saving A/c), Licence fee/ 
Quarter Rent etc. 

659.15 487.33 

 Total  1065.35 1105.74 
 

1.24. On the query of the Committee regarding the target and achievements of Revenue 

Generation during 2017-18 and 2018-19, the Department  submitted the following 

information:- 
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 (Rs in lakh) 

S. No Name of the 
Institute 

2017-18 2018-19 

Target Achievement Target Achievement 
1 CIFNET 25.00 58.45 45.00 72.04 
2 NIFPHATT 110.00 231.28 120.00 172.71 
3 CICEF  No 

specific 
target for 
revenue 

generation 
was fixed 

0.21  No 
specific 

target for 
revenue 

generation 
was fixed 

0.13 

4 FSI 76.28 80.20 

5 CAA 39.98 293.33 

6 NFDB 659.15 487.33 

 Total 135.00 1065.35 165.00 1105.74 

 

1.25. When further asked to specify the targets set for Revenue Generation for 2019-

2020, the Department submitted:- 

"Target set for revenue generation as reported by the subordinate institutes under 

the Department of Fisheries for the year 2019-20 is as below:" 

 
               (Rs in lakh) 

S. No Name of the 
Institute 

2019-20 

1 CIFNET 50.00 
2  NIFPHATT 120.00 
3 CICEF 0.00 
4 FSI 0.00 
5 CAA 0.00 
6 NFDB 0.00 
 Total 170.00 

  

1.26. When asked to furnish the details of fee received by the Training Institutes under 

the Department of Fisheries for consultancy/training services provided to other 

Organizations during 2017-18 and 2018-19, the Department  submitted the following:- 

Name of the institute Years Fees received 
(Rs. In lakh) 

NIFPHAT 2017-18 6.77 
2018-19 8.56 

CIFNET 2017-18 5.26 
2018-19 6.04 
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1.27. When asked about the modalities adopted by the Department for utilisation of 

revenue receipts for implementation of Schemes, the Department submitted:-  

"All the revenue receipts are remitted to the Government Account as and when 

received, directly by the Institutes. Department is not utilizing the revenue receipts 

of the subordinate Institutes for implementation of Schemes.  

For Coastal Aquaculture Authority: The Registration Fees collected by the District 

Level Committees (DLC) shall be shared in the ratio of 70:30 between the District 

Level Committees / State Level Committees (SLC) and Coastal Aquaculture 

Authority. The 30% share of the CAA shall be remitted in the form of a Demand 

Draft by the DLCs to the CAA once in six months." 

1.28. When asked to furnish the details of utilization of Revenue generated by 

Departmental institutes during the last two years, the Department  submitted:- 

"All the revenue receipts are remitted to the Government Account as and when 

received, directly by the institutes under Department of Fisheries. 

For Coastal Aquaculture Authority: The Registration Fees collected by the District 

Level Committees (DLC) shall be shared in the ratio of 70:30 between the District 

Level Committees / State Level Committees (SLC) and Coastal Aquaculture 

Authority. The 30% share of the CAA shall be remitted in the form of a Demand 

Draft by the DLCs to the CAA once in six months." 

J. Utilization Certificates 

1.29. When asked to furnish Scheme-wise details of furnishing of Utilization Certificates 

(UCs) in the states under various Scheme of the Department for the last three financial 

years, the Department  submitted:- 

  UCs 
Pending 
 as on 
1.4.2017 

UCs 
Pending 
 as on 
1.4.2018 

Amount of 
UCs pending 
as on 
1.4.2019 

No. of UCs - - - 
Amount (Rs/ 

Crore) 
455.00 480.47 747.22 

 The details of unspent balance available with State/UTs is given at 

Annexure-III" 
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1.30. During the Evidence, when asked about reasons for high percentage of Un-utilized 

funds in many States, the Representative of the Department submitted as under:- 

 "...सर, इसम� जो सम�ा है, म� उसके बारे म� बताती �ं। हमने नई �ीम म� सम�ा का समाधान 

करने की कोिशश की है। सर, सम�ा यह है िक हमारे यहां से पैसा �रलीज हो जाता है और वे अपने 

वहां उस पैसे को ट� ेजरी म� रखे देते ह� और माच� म� कंसन� िडपाट�म�ट को भेजते ह�, जो िक खच� नही ं

कर पाते ह�। That becomes an issue in almost all States. �धान मं�ी म��य संपदा योजना म� 

हमने कोिशश की है और वह ईएफसी म� अ�ूव भी हो गई है..." 

 

1.31. Further elaborating on the  above issue, during the evidence, the Representative of 

the Department submitted as under:- 

"… महोदय, जो अन�े� बैल�स है, वह �ेट की �ीम है। पहले फंिडग शेयर का पैटन� 75 और 25 

के अनुपात म� था। जब से हमने इसे 60 और 40 के अनुपात म� िकया है, तब से कुछ �ेट्स िज�� 

काँिट� �ुशन करना चािहए था वे नही ंकर पा रहे ह�। हम लोग अपने �र से भी इसको काफी �र�ू कर 

रहे ह�। वष� 2016-17 म� हम� 384 करोड़ �पया �रलीज िकया गया। हम� िसफ�  347 करोड़ �पये का 

यूसी िमल पाया है। 36 करोड़ �पये का भी यूसी हमारे पास पै��ंग है। महोदय, हम आपको �ेटवाइज 

िडटे� उपल� करवा द�गे। इसी तरह वष� 2017-18 म� 322 करोड़ �पया �रलीज िकया गया और हम� 

िसफ�  164 करोड़ �पये का यूसी िमल पाया है। हमारे पास 158 करोड़ �पये का यूसी पै��ंग है। हमने 

वष� 2018-19 म� 480 करोड़ �पया �रलीज िकया और 219 करोड़ का यूसी �ा� �आ है। आज 261 

करोड़ �पये का यूसी पै��ंग है। महोदय, अगर आप ऑवरऑल देख�गे तो 01.04.2019 को 748 

करोड़ अन�े� बैल�स है। 30 िसत�र का अन �े� बैल�स 570 करोड़ �पये है। महोदय, हमारा 

आ�ह यह है िक जो से�� ल शेयर और �ेट शेयर है जो पहले 75 और 25 के अनुपात म� था, जो 

मैनलै� �ेट्स है, उनके िलए 60:40 अनुपात की बजाय 75:25 का अनुपात कर िदया जाए। हमारे 

जो नाथ� ई�न� �ेट्स ह� जैसे िहमाचल �देश है, उ�राख� है या ज�ू क�ीर है, वहां अभी 90:10 

है। िवभाग की तरफ से इसका से�� ल शेयर 100 �ितशत कर िदया जाए। जो िडिफक� �ेट्स ह� वहां 

पर 90:10 की जगह पर 100:0 करने का आ�ह कर� गे। मैनलै� �ेट्स के िलए 75:25 या 80:20 

करने का आ�ह कर� गे। आप अन�े� बैल�स और यूसी की �ॉ�म तीन साल से देख�गे तो �ेट शेयर 

का िह�ा नही ंदे पा रहे ह�, िजसके कारण हम अगले साल से�� ल शेयर देने म� असमथ� हो जाएंगे,…" 
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K. Funding Pattern for Implementation of Centrally Sponsored Scheme in 

Fisheries Sector 

1.32. When asked to furnish a Statement indicating share of Central vis-à-vis State 

Government on different Centrally Sponsored Scheme in Fisheries, the Department  

submitted:- 

"The Department is implementing Central Sponsored Scheme Blue Revolution: 

Integrated Development and Management of Fisheries during the last 4 years with 

different sharing patterns as per the details given below: 

Blue Revolution: The Central Plan Schemes implemented by this Department 

including NFDB for development of fisheries have been restructured and merged 

under an umbrella of “Blue Revolution” during 2015-16.  The Government of India 

accorded approval to Department’s restructured Centrally Sponsored Scheme on 

Blue Revolution: Integrated Development and Management of Fisheries” for 

implementation in all the States and UTs during a period of five years 2015-16 to 

2019-20 at an total central outlay of Rs. 3000 crores. The restructured scheme 

provides focused development and management of fisheries, covering inland 

fisheries, aquaculture, marine fisheries including deep sea fishing, mariculture and all 

activities undertaken by the National Fisheries Development Board (NFDB). 

The restructured Centrally Sponsored Scheme has the following components: 

(a)  National Fisheries Development Board (NFDB) and its activities,   

(b)  Development of Inland Fisheries and Aquaculture,  

(c)  Development of Marine Fisheries, Infrastructure and Post-Harvest 

Operations,  

(d)  Strengthening of Database & Geographical Information System of the 

Fisheries Sector,  

(e)  Institutional Arrangement for Fisheries Sector,  

(f)  Monitoring, Control and Surveillance (MCS) and other need-based 

Interventions, 
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(g) National Scheme on Welfare of Fishermen  

 
The funding pattern was revised for the Blue Revolution Scheme during 2017-18 

which is as under: 

 
For any proposal, the subsidy will be limited to 40% of the project cost for   General 

Category beneficiaries and 60% of the project cost for SCs/STs beneficiaries.  The 

overall centre-state funding was revised as under: 

 

i. North East and Hilly States    :  90% Central share and  

10% State share  

ii. Union Territories   :  100% Central share  

iii. General States   :  60% Central share and  

40% State share 

The CSS Blue Revolution besides creating direct benefits to fishers for up-liftment of 

their socio-economic status also creates manifold indirect benefits such as growth of 

ancillary industries thereby creating additional employment opportunities to rural 

population and ensuring food and nutritional security. A major objective of the 

Scheme is supply of better quality and safe fish and fish products to consumers and 

increased foreign exchange earnings through exports. 

The CSS Blue Revolution encourages increasing private investment, 

entrepreneurship development, more Public Private Partnership (PPP) and better 

leveraging of institutional finance. Besides, the scheme encompasses skill 

development and capacity building in Fisheries and Allied activities; and creation of 

post-harvest and cold chain infrastructure facilities.  

 

1.33. The Committee desired to have details of representation submitted by the State 

Governments regarding their inability to provide funds for implementation of Central Sector 

Schemes in Fisheries, the Department has inter-alia submitted:- 

"The Department has received no such representation from the State Governments 

regarding their (States’) inability to provide funds for implementation of Central 
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Sector Scheme in Fisheries. However, Department of fisheries has observed that 

there is a delay in the transfer of Central funds from the State Treasury/ State 

Department of Finance, to the implementing State Department of Fisheries, which 

causes delay in implementing of scheme in a smooth and timely manner."  

L. Gender Budgeting 

1.34. Gender Budgeting is a powerful tool for achieving gender mainstreaming so as to 

ensure that benefits of development reach women as much as men. The rationale for 

gender budgeting arises from recognition of the fact that national budgets impact men and 

women differently through the pattern of resource allocation. Women, constitute 48% of 

India’s population, but they lag behind men on many social indicators like health, 

education, economic opportunities, etc.  

1.35. The Department of Animal Husbandry, Dairying and Fisheries in its Annual Report 

(2018-19) has submitted that Schemes/Programmes implemented by the Department 

have been beneficial to women. All the States/Union Territories have been requested to 

maintain record in this regard. It has further been mentioned that a Gender Budget Cell 

has been set up in the Department with the objective of influencing and effecting a change 

in the Ministry's policies, programmes in a way that could tackle gender imbalances, 

promote gender equality and development of women. The Cell is headed by Joint 

Secretary (PC) with six members. The Department has not earmarked any specific funds 

for women component, however, it has been advising States/Implementing Agencies for 

utilizing around 30% of allocated funds towards women beneficiaries under the existing 

Centrally Sponsored/Central Sector schemes being implemented by the Department. The 

Gender Budget Cell has identified the following schemes under which funds are allocated 

towards women beneficiary: 

• Dairy Entrepreneurship Development Scheme (DEDS)  

• National Livestock Mission (NLM)  

1.36. On being enquired about the State-wise details of women beneficiaries under each 

scheme of fisheries sector since 2017-18, the Department  submitted as under:- 

"Department of Fisheries has constituted a Gender Budgeting cell headed by Joint 

Secretary with six members for correcting gender imbalances, promoting gender 
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equality and development of women beneficiaries under the schemes implemented 

by the Department. 

The Department has not received any specific funds for women component, 

however, it has been advising States/Implementing Agencies for earmarking around 

30% of allocated funds towards women beneficiaries under the existing Centrally 

Sponsored Scheme- Blue Revolution, being implemented by the Department. 

Considering the women are engaged in fisheries and allied activities, the Blue 

Revolution: Integrated Development and Management of Fisheries provides scope 

and factors in for earmarking/allocation of 30% provision of allocated funds towards 

women beneficiaries." 

 
M. Scheduled Castes Sub-Plan  

1.37. The Department in their Annual Report (2018-19) has stated that the Department is 

implementing various Schemes, mainly aimed at strengthening the infrastructure of the 

State Governments for the development of animal husbandry, dairying & fisheries sectors. 

Most of the Schemes are not directly beneficiary oriented. A large population of the 

country belonging to the Scheduled Castes, Scheduled Tribes, other Weaker Sections of 

the society and women are engaged in activities in the livestock and fisheries sectors. As 

a corollary, the various schemes implemented by the Department benefit these sections of 

the society. However, the Department is not maintaining a record of people belonging to 

Scheduled Cates, Scheduled Tribes and women benefiting from these schemes. Keeping 

in view the nature of the schemes, the State Governments/Implementing Agencies are 

also not maintaining such records. The Department has further stated that as per the 

guidelines issued by the Planning Commission vide D.O. letter No.N11016/12(1)/ 2009-PC 

dated 15.12.2010 to earmark 16.2% of funds under Scheduled Castes Sub Plan (SCSP), 

the Department has earmarked Rs. 205.12 crore in 2016-17at RE stage under different 

Schemes/Programmes under SCSP component. Against this, Rs. 152.59 crore was 

incurred under different schemes in 2016-17. In the financial year 2017- 18, the 

Department earmarked Rs. 329.30 crore, out of which Rs. 309.88 crore was incurred 

under different Schemes/Programmes under SCSP component. For the current financial 

year (2018-19), the Department has earmarked Rs. 503.09 crore at RE Stage, out of 
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which expenditure of Rs. 485.70 crore has been incurred (upto 31.03.2019) under different 

schemes/programmes under SCSP component. 

 
1.38. When asked to furnish financial performance of SCSP under fisheries sector in 

following format, the Department submitted as following:-  

                                  (Rs. In lakh) 

Year BE  RE  Actual 

Expenditure  

2016-17 7135.39 7137.00 6804.05 

2017-18 6492.00 6492.00 5265.72 

2018-19 10832.00 10016.20 8094.83 

2019-20 11289.00   603.75* 

       *As on date 

1.39. On being asked to furnish State-wise details of allocations of Fisheries Sector under 

the SCSP since 2016-17, the Department submitted:- 

"The details of State-wise release of funds under the SCSP since 2016-17 is given 

at Annexure-IV" 

1.40. On being enquired about the reasons for less Actual Expenditure under SCSP and 

in what ways it has affected the implementation of SC Sub Plan, the Department  

submitted:- 

"The Department has been expediting with the State/UTs to forward sufficient 

release proposal and ensure expenditure under SCSP, however, the final fund 

releases under SCSP depends upon the proposal received from the States/UTs. 

During the last three years, a sum of Rs.20164.6 lakh has been released under 

SCSP and the expenditure has been increased by 18.97 % as compared to      

2016-17." 

1.41. On being enquired about the extent the carving out of a separate Component for 

Scheduled Caste has benefitted the community, the Department  submitted:- 
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Allocation of earmarked funds under SCSP in the CSS Blue Revolution has directly 

benefited the Schedule Caste beneficiaries by ensuring their inclusive economic 

and social development. The assistance provided to scheduled caste beneficiaries 

under various beneficiary oriented components during the last four years has 

contributed by generation of employment and livelihood opportunities for them.  

N. Tribal Sub-Plan  

1.42. The Tribal Sub-Plan (TSP) is a strategy for the rapid Socio-economic development 

of tribal people. It forms a part of Annual Plan of a State/UT. The Department in their 

Annual Report (2018-19) has stated that  the Department had been exempted for 

earmarking of funds under Tribal Sub Plan (TSP) upto 2017-18. From 2018-19, 8.60% has 

been fixed under TSP. Under different schemes/ programmes under TSP component, the 

Department has earmarked Rs. 261.60 crore at RE stage in 2018-19, out of which Rs. 

250.98 crore (as on 31.03.2019) has been incurred. 

1.43. When asked to furnish financial performance of TSP for Fisheries Sector, the 

Department  submitted:-  

 

Year BE RE  Actual 

Expenditure  

2018-19 5681.00 5183.90 4007.90 

2019-20 5383.00   818.71* 

 *As on date 

1.44. When further asked to furnish State-wise details of allocations under TSP for the 

fisheries Sector since 2018-19, the Department  submitted as under:- 

 "The State wise release of funds in the CSS Blue Revolution under the TSP since 

2018-19 is enclosed in Annexure-V." 

 

O. Implementation of Schemes in North Eastern Area 

1.45. Since October 1996, the Central Government announcements of "New initiatives for 

the North Eastern Region" included a number of measures for the development of North 
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Eastern Region. One of these was the policy decision to earmark at least 10% of Plan 

Budget(s) of the Central Ministries/Departments for the development of NE States. On 

being asked to specify the criteria used for allocations of funds to various States under the 

Head for North Eastern States, the Department submitted:- 

"The available funds with Department of Fisheries have been allocated amongst all 

the State/UTs considering the resource potential, fund utilization and absorptive 

capacity of the States/UTs, Unspent Balance pending, pending liabilities and the 

proposals received during the each of the financial years. Rationale for earmarking 

10% of annual budget by Central Ministries for the North Eastern Region is being 

maintained by the Department of Fisheries." 

1.46. When asked to furnish State-wise details of the Financial Performance under this 

Head, the Department  submitted:- 

"A sum of Rs.10374.92 Lakh has been released to NER States since 2017-18 to till 

date. Year wise details of financial performance for NER during 2017-18 to 2019-20 

is as below:- 

                                              (Rs. In lakh) 

S. 
No. 

Year BE RE Actual 
Utilization 

1 2017-18 3001.00 3001.00 2441.02 
2. 2018-19 6428.00 6171.20 6171.20 
3. 2019-20 6400.00  1762.70* 
*Expenditure till date  

**State wise BE/RE are not allocated by the Department 

 
1.47. When further asked to furnish Scheme-wise details of financial performance under 

this Head, the Department submitted:- 

(Rs. In lakh) 

S. 
No. 

Year Scheme BE RE Actual 
Utilization 

1. 2017-18 
Blue Revolution 3000.00 3000.00 2441.01 

NFDB 1.00 1.00 0.00 

2. 2018-19 
Blue Revolution 6327.00 5160.00 5160.00 

NFDB 1.00 1001.00 1001.00 
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FIDF 100.00 10.20 10.20 

3. 2019-20 

Blue Revolution 5500.00  1362.70 

NFDB 800.00  400.00 

FIDF 100.00  0.00 

 

P. Pradhan Mantri Matsya Sampada Yojana (PMMSY) 

1.48. During the evidence, the Representative of the Department have submitted 

following details about  Pradhan Mantri Matsya Sampada Yojana (PMMSY): 

 "Fishing and fishermen communities are closely aligned with farming and are 

crucial to rural India. Through a focused Scheme- the Pradhan Mantri Matsya 

Sampada Yojana (PMMSY)- the Department of Fisheries will establish a robust 

fisheries management framework. This will address critical gaps in the value chain, 

including infrastructure, modernisation, traceability, production, productivity, post-

harvest management and quality control. Objectives of scheme are as follows: 

 Harness Fisheries potential in a sustainable, responsible, inclusive and 

equitable manner. 

 Enhance fish production and productivity through expansion, intensification, 

diversification and production utilisation of land and water. 

 Modernizing and Strengthening Value Chain- Post harvest Management and 

Quality Improvement. 

 Establish Robust Fisheries Management and Regulatory Framework. 

 Social, Physical and Economic Security for Fisheries and Fish Farmers. 

 Enhance contribution to Agriculture GDP and Exports. 

 Doubling Fisheries and Fish Farmers' Incomes- Generation of Employment"   

1.49. The Department has informed that Pradhan Mantri Matsya Sampada Yojana will be 

made with Central Outlay of Rs.10,000 crore and will be implemented for 5 years from 

2019-20 to 2023-2024. Some of the component under the Scheme and proposed 

allocations are as follows: 
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Rs. In Crore 

S.No. Scheme Amount 

1. Fisheries Management & Regulatory Framework 
including Welfare of Fishermen 

2000 

 

2. Enhancement of Production and Productivity  3000 

3. Infrastructure & Post Harvest Management 4700 

 

1.50. On the above issue, the representative of the Department stated: 

“There is the Pradhan Mantri Matsya Sampada Yojana of Rs.10,000 crore, which 

we have the EFC coming up next week. We are also looking at the existing fish 

infrastructure development fund where harbours, landing sites, ships, and other 

larger expenditures are involved. We are looking at introducing processing in a 

major way, processing traceability from the catch of the fish, taking it through the 

entire cold chain till it goes to the market. We are looking at investment in markets. 

We are looking at investment in feed and seed. That is basically quality seed in 

terms of fry, which is produced in the nurseries and the hatcheries. We are also 

looking at investing in diversifying species which have a greater value add. The 

other thing that we will be investing in a large way is cage culture. 

Q. Fisheries and Aquaculture Infrastructure Development Fund (FIDF) 

1.51. The Department in their Background note has submitted that the Government of 

India during 2018-19 created a dedicated fund namely Fisheries and Aquaculture 

Infrastructure Development Fund (FIDF) with a corpus size of Rs 7522.48 crore in order to 

address the infrastructure requirement for fisheries sector  with the objectives of  creation 

and modernization of Inland and Marine Fisheries, infrastructure for fisheries,  

infrastructure support for improving domestic marketing facilities and to bridge the 

resource gap and facilitate completion of ongoing infrastructure projects. The Department 

has further stated that  infrastructure facilities envisaged under FIDF for the benefits of 

Fisheries Sector include establishment of fishing harbors and fish landing centres,  ice 

plants, cold storages,  fish transport and cold chain network infrastructure, modern fish 

markets, setting up of brood banks and hatcheries, development of aquaculture and 
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marinculture,  modernization of state fish seed farms,  state of art fisheries training 

centres, fish processing units, fish feed mills/plants, establishment of cage culture in 

reservoirs, introduction of deep sea fishing vessels, establishment of disease diagnostic 

laboratories, and aquatic quarantine facilities etc. FIDF aims to achieve a sustainable 

growth of 8-9 per cent, in a move to augment the country’s fish production and generate 

both direct and indirect employment opportunities to over 9 lakh persons in fishing and 

allied activities.  

 
1.52. On being asked about the agency which has been entrusted with responsibility for 

maintenance of FIDF, the Department submitted:- 

"National Fisheries Development Board (NFDB) has been notified as the Nodal 

Implementing Agency (NIA) under the FIDF, as a technical arm for implementation 

of FIDF." 

1.53. On being asked about the criteria for availing funds from Fisheries and Aquaculture 

Infrastructure Development Fund (FIDF) and which entities can avail funds from FIDF, the 

Department  submitted:- 

i. The project under the FIDF shall be eligible for loan up to 80% of the 

estimated/actual project cost. Beneficiaries are required to contribute at least 

20% of the project cost as margin money. 

ii. Concessional financing under the FIDF is based on Detailed Project Reports 

(DPRs) / Self Contained Proposals. The Eligible Entities (EEs) are required to 

submit the Detailed Project Reports (DPRs) / Self Contained Proposals in respect 

of their intended projects. 

iii.  Loan under the FIDF shall not be provided for acquisition of land and water 

bodies in any manner such as purchase, transfer, lease, accession/addition etc. 

required for implementation of the identified project activities.  

iv. The Eligible Entities (EEs) are required to acquire necessary land and water 

bodies (in case of non-availability of land with them) at their own cost and 

complete all processes associated with land acquisition, before submission of the 

proposal for concessional finance under the FIDF. 
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v.   The projects having land and water bodies on long term lease may also be 

considered for financing under FIDF. However, the lease period/agreement 

should be of sufficient duration to secure the loan. In case of lease, requisite No 

Objection Certificate from the competent authority for mortgage to NLEs may be 

obtained. 

vi. The project proponent (EEs) may not be allowed to terminate the lease 

agreement intermediately (earlier that the agreed lease period) and sell out the 

land and water bodies as well as facilities created with the loan availed under the 

FIDF. However, in case EEs are under compulsion to do so due to unavoidable 

circumstances whatsoever then they shall obtain permission from the concerned 

NLEs after return of the entire loan availed till that time, with applicable interest 

and prepayment penalty, if any, to the NLEs, in single installment.  

vii. Confirmation with necessary documentary evidence on availability of land and 

water bodies and statutory clearances (wherever necessary) shall be clearly 

indicated in the DPR/Self Contained Proposal.  

viii. The EEs shall provide documentary evidence/certificate of availability of requisite 

land and water bodies free from all encroachment and encumbrances. 

ix. The EEs are required to obtain necessary statutory clearances, permits and 

licenses, whatsoever and wherever required for implementation of the intended 

project under the FIDF. The expenditure, if any involved in this processes shall 

be met by the applicants/beneficiaries. 

  Eligible Entities (EEs) under FIDF are as below: 

(i) State Governments/Union Territories, (ii) State Owned Corporations/State 

Govt. Undertakings/ Govt. Sponsored / Supported Organizations, (iii) Fisheries 

Cooperative Federations (including FISHCOPFED etc.), (iv) Cooperatives, 

collective groups of fish farmers & fish produce groups etc., (v) Panchayat Raj 

Institutions/Self Help Groups (SHGs)/ NGOs (vi) SCs/STs/Marginal Farmers, 

Women & entrepreneurs, Self Help Groups and cooperatives of these etc.,  (vii) 

Private companies/entrepreneurs, (viii) Physically disabled and (ix) Any other 

institution/entity to be decided by the Government." 
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1.54. When asked to furnish details of achievements of FIDF since its operationalization, 

the Department submitted:- 

"The proposals to the tune of Rs 2601.73 crore have been received from the 

various States viz, Andhra Pradesh, Maharashtra, Tamil Nadu, Telangana, Jammu 

& Kashmir and other Eligible Entities (EEs) as per the  details  furnished at       

Annexure-VI. Out of these, based on the recommendations of the NFDB, NIA, the 

Central Approval and Monitoring Committee (CAMC) constituted under the FIDF, 

the Department of Fisheries has recommended the proposals to the tune of 

Rs.1715.04 crore and details of the CAMC approved proposals are furnished at 

Annexure-VI." 

R. Kisan Credit Card (KCC) facilities to fisheries Sector 

1.55. On being asked about the setting up of any target by the Department for the 

disbursal of loan to Fisheries Sector, the Department submitted:- 

"The Reserve Bank of India (RBI) vide circular dated 4th February, 2019 has issued 

detailed guidelines for extension of KCC facility to Fisheries and Animal Husbandry 

farmers. Besides, RBI vide their circular dated 26th August, 2019 has also issued 

further guidelines on Interest Subvention for Kisan Credit Card(KCC) to Fisheries 

and Animal Husbandry farmers during the years 2018-19 and 2019-20. Since the 

system for extension of KCC facilities for fishers and fish farmers has been put in 

place recently, no targets have been fixed by the Department of Fisheries during 

2019-20 for disbursal of loan to fishers/fish farmers. However, the Department of 

Fisheries is examining the matter relating to fixing of the annual target for disbursal 

of loan to fisheries, like other sectors, in consultation with the State Level/UT Level 

Bankers Committee (SLBC), NABARD and others." 

 
1.56. On being asked about the problems being faced by the farmers to avail loan facility 

under KCC and the steps being taken by the Department to enhance awareness about 

loan facility under KCC among fisherman, the Department  submitted as under:- 

"The Department of Fisheries, Ministry of Fisheries, Animal Husbandry and Dairying 

has not received any report from the State Governments/UTs and others in this 

regard.  
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In order to create awareness on extension of KCC to fishers and fish farmers the 

Department of Fisheries has requested all the State Governments/ UTs to take 

necessary action to propagate the KCC facilities and also sensitize the fishers & 

fish farmers to avail the benefits of the same. In addition, State Level /Union 

Territory level Bankers Committee of each State/UT have been requested to 

include the extension of benefits of KCC to fishers and fish farmers as an agenda 

item in their regular review meetings. Besides, NABARD has also been requested 

to review the progress of extension of the KCC to fishers/fish farmers in their 

regular review meetings and provide the details of the fishers covered under KCC 

so as to monitor the implementation of the scheme and cover maximum fishers/fish 

farmers who are in need of short term credit." 

S. Blue Revolution: Integrated Development and Management of Fisheries 

1.57. When asked to furnish details of physical achievement under the Blue Revolution 

Scheme, the Department submitted:- 

Details of physical achievements under the Scheme are at Annexure-VII. 

 

1.58. During the evidence, on the query of the Committee regarding Low Allocations for 

implementation of Blue  Revolution Scheme, the Representative of the Department 

submitted as under:- 

"…Sir, Blue Revolution was a Rs.3,000 crore Scheme. We were a very small 

division within the Agriculture Ministry till recently. Blue Revolution was our flagship 

scheme which was for Rs.3,000 crore spread over five years. So, we are getting 

close to a very small amount of Rs.550 and odd crore this year. I think, in the RE, 

we have been promised a little more than that. But there is still a shortfall of a few 

odd hundreds for our committed liabilities. So, with the new scheme, where we are 

trying to infuse more funds, we have told the State Governments that whatever is 

not yet covered by Blue Revolution, where we have committed liabilities, we will 

take it on to the Pradhan Mantri Matsya Sampada Yojana. 

The reason is that the scheme itself was only of Rs. 3,000 crore. That is why the 

amount given is so low. Our demand was that we should complete this entire 

amount of Rs. 3,000 crore in the current financial year. But we are running short by 
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Rs. 300 crore. That Rs. 300 crore we will make in the Pradhan Mantri Matsya 

Sampada Yojana, although we will be very happy if this Committee recommend to 

give us more funds..."  

 

1.59. On being asked to furnish year-wise Allocations and Actual Expenditure under the 

Blue Revolution: Integrated Development and Management of Fisheries, the Department 

submitted the following information:-          

          (Rs. in lakh)  

S.No. 

Year BE  RE Expenditure 

1 2015-16 47695.00 45586.00 41680.94 

2 2016-17 45000.00 42425.00 42411.00 

3 2017-18 54913.00 43799.19 42077.95 

4 2018-19 73245.00 67914.00 67552.37 

5 2019-20 77025.00  - 22090.95* 

 *As on date 

1.60. When asked to furnish Financial Performance of all component of Blue Revolution: 

Integrated Development and Management of Fisheries, the Department  submitted as 

under:- 

"Scheme/Component wise financial performance under the Scheme Blue 

Revolution is enclosed at Annexure-VIII." 

1.61. On being asked about the reasons for setting low target under various Schemes 

such as development of freshwater aquaculture, installation of cages/pens in reservoir and 

other open water bodies safety of fishermen, etc. despite significantly higher achievements 

in each financial year since 2016-17, the Department  submitted:- 

"Department of Fisheries always promotes innovative and modern technologies for 

the development of fisheries in the Country. Keeping in view the immense scope of 

improving production and productivity potential in the sector, Department of 

Fisheries has targeted few components under the Blue Revolution scheme. To 
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meet the said target States/UTs have been advised to undertake the production 

enhancement components and infrastructures."  

T. Assistance to Fisheries Institutes 

1.62. When asked to furnish year-wise allocations and Actual Expenditure under 

Assistance to Fisheries Institutes Scheme the Department has submitted:- 

            (Rs. in lakh)  

S. 
No. 

Institute 2016-17 2017-18 2018-19 

BE RE Actual 
expendi
ture 

BE RE Actual 
expendit
ure 

BE RE Actual 
expen
diture 

1 Fishery Survey of 
India 

6538.00 5943.26 5293.59 7527.25 5318.01 5104.91 5762.05 5519.88 5626.7
3 

2 Central Institute of 
Fisheries, Nautical & 
Engineering Training  

3567.20 1883.7 1744.91 4472.34 2028.86 1957.47 1943.15 1973.23 1904.9
0 

3 National Institute of 
Fisheries Post 
Harvest Technology 
and Training 

1793.59 1280.29 1004.54 1325.40 1015.17 907.23 1159.30 1119.90 986.36 

4 Central Institute of 
Coastal Engineering 
For Fishery 

410.00 440.00 336.00 497.00 424.15 354.53 392.50 446.89 422.87 

 

1.63. On being asked by the Committee about the provision for providing assistance to 

the Institutes for Research work on Fisheries Sector under this Scheme and to furnish 

details of assistance provided under the Scheme for the Research Work since 2016-17, 

the Department  submitted:- 

"The Centrally Sponsored Scheme (CSS) on Blue Revolution has provision to 

support innovative activities. The innovative activities covered under CSS are 

 fisheries management, conservation, induction of new technology in fishing and 

allied activities including onboard handling of fish, diversification of species to 

enhance the production and productivity, new technologies in mariculture, fish 

culture, Re-circulatory Aquaculture Systems (RAS) with a minimum capacity of 500 

tonnes/ year, cage/pen culture including auto feed technology, energy efficient 

operation of post-harvest infrastructure facilities such as FHs/ FLCs etc, fisheries 

waste management, improvement in hygienic conditions of the post-harvest 

infrastructure facilities including deboning machine etc., post-harvest processing 
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and value added products, promotional activities and any unforeseen activities etc. 

However, no specific provision for Research and Development Work activities 

under CSS-BR. The Fisheries Institutes under the Department of Fisheries have 

their specific mandates oriented towards development of Fisheries Sector including 

infrastructure development, etc." 

 

1.64. On being enquired about the presence of any policy of the Government to 

encourage Research on technological problems/technological upgradation in the Fishery 

Sector, the Department submitted as under:- 

"The Research and Development in the field of fisheries falls within the mandate of 

Indian Council of Agricultural Research, Department of Agriculture Research and 

Education. There are 9 institutes functioning under the control of ICAR engaged in 

R&D activities in different fields of fisheries including Inland, Marine, Cold Water, 

Brackish Water, Fresh Water and Ornamental Fisheries who is responsible for only 

fisheries research and development in the country. The Department of Fisheries 

interacts regularly with ICAR institutes to highlight and address the technological 

requirements of the fisheries sector." 

 

U. National Fisheries Development Board (NFDB) 

1.65. The National Fisheries Development Board (NFDB) was established in 2006 as an 

Autonomous Organization under the administrative control of the Department of Fisheries, 

Ministry of Fisheries, Animal Husbandry and Dairying, Government of India to enhance 

fish production and productivity in the country and to coordinate fishery development in an 

integrated and holistic manner. NFDB aims for holistic development of the Fisheries 

Sector through enhancement of fish production and productivity; to supplement nutritious 

protein for the growing population; to accelerate the overall economy of the country, 

besides improving health, economy, exports, employment and tourism in the country. The 

Department in their Background Material submitted has provided following regarding 

financial allocations to the NFDB since 2017-18: 
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1.66. When asked about the reasons for abysmally low Budgetary Provisions for NFDB 

as compared to the proposed allocations during 2017-18 and 2018-19, the Department  

submitted:- 

"Department of Fisheries proposed Rs. 281.00 crore (BE 2017-18) and Rs. 160.50 

crore (BE-2018-19) to Ministry of Finance, but funds allocated was only Rs. 9.00 

crore and Rs. 5.00 crore respectively during 2017-18 and 2018-19." 

1.67. When asked to furnish allocation at RE stage to NFDB for the current financial year, 

the Department submitted:- 

"RE for the current financial year is yet to be allocated. However an amount of Rs. 

193 Crore is proposed for NFDB at RE stage (2019-20)." 

1.68. On being asked about the reasons for significant enhancement of allocations to the 

NFDB at RE stage during 2018-19, the Department submitted:- 

"NFDB prepared Annual Action Plan for new projects along with funds for 

completing the committed projects. The Executive Committee of NFDB in the 32nd 

meeting held on 5th June, 2019 approved the Annual Action Plan (2018-19) for 

Rs.125 crore. Accordingly, NFDB has requested DoF, GoI for release of funds." 

1.69. When asked to furnish the breakup of utilization of funds allocated to NFDB during 

2018-19 and 2019-20, the Department submitted:- 

(Rs. In lakh) 

2018-19 2019-20 

Allocation (RE) Utilization Allocation (BE) Utilization 
10000.00 9868.00 8075.00 3535.00 

 

DEPARTMENT OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING (DEPARTMENT OF FISHERIES) Rs. Crores)  

  2017-18 2018-19 2019-20 RE 

Name of 
the 
Scheme/Pr
oject/Progr
amme 

Propose
d 

allocatio
n 

BE  RE 
Actual 

Expend
iture  

Propose
d 

allocatio
n 

BE  RE 
Actual 
Expen
diture  

Proposed 
allocation 

BE  

 

National 
Fisheries 
Developme
nt Board 

172.96 9.00 9.00 13.99 561.58 5.00 100.00 101.62 200.00 80.75 
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PART II 

 
OBSERVATIONS/RECOMMENDATIONS OF THE COMMITTEE 

Creation of a new Department of Fisheries 

1. The Committee note that the Government of India have created a separate 

Ministry of Fisheries, Animal Husbandry and Dairying in year 2019 and Department 

of Fisheries under Ministry of Fisheries, Animal Husbandry and Dairying came into 

existence on 17.06.2019. The Committee appreciate this initiative of the Central 

Government. The Committee are of view that fisheries is an under-exploited Sector 

having huge potential for job creation in fishing as well as Food Processing 

Industries based on Fisheries. However, there is need to concerted efforts to fully 

utilize the potential of this Sector. The Committee note that despite contributing 

10% of the total Exports and nearly 20% of the Agricultural Exports, 0.91% of the 

GDP and 5.23% to the Agricultural GVA (2016-17), there is lack of Comprehensive 

Policy for Fisheries Sector in the Country. The Committee hope that newly created 

Department of Fisheries to shift their focus for drafting a policy for fully exploiting 

the potential of Marine, Inland and Aquaculture Fisheries. The Committee also 

recommend the Government to identify the gap in legislation which hinders 

optimum utilization of potential of Fisheries Sector in the Country and to introduce 

the requisite Bills to Parliament for this purpose. 

Analysis of Demand 

2.  The Committee note that the Fisheries Sector is a sunrise sector in Indian 

Economy in terms of potential and providing livelihood to millions of poor and 

vulnerable fisherman. Presently India is the second largest fish producing and 

second largest aquaculture nation in the World after China. The Committee are 

informed that transformation of the Fisheries Sector from traditional to commercial 

scale has led to an increase in fish production from 0.75 Million Metric tonnes (MT) 

in 1950-51 to 12.61 Million Metric tonnes (Provisional) during 2017-18. It has further 

been targeted to enhance fish production to 20 million metric tonnes (MMT) by 2023-

24 (up from 13.34 million metric tonnes [provisional] in 2018-19) at an Average 

Annual Growth of about 9% (up from 7%) in fish production.  The Committee also 

note that  export earnings from the Sector registered at Rs. 45,106.89 crore (US $ 
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7.08 billion) in 2017-18 with the Quantity of 1377244 tonnes. The sector contributed 

about 0.96% to the National Gross Value Added (GVA) and 5.37% to the Agricultural 

GVA (2016-17).Fisheries Sector engages over 14.50 million people at the primary 

level and many more along the value chain. Against this background, the Committee 

note that in Budget Estimates 2019-20, the Department has been allocated total 

Budgetary Support of Rs. 804.75 crore including allocations for Scheme and Non- 

schemes Components.  The overall allocation for the financial year 2019-20 has 

increased by 7.67 % in comparison to the allocation of Rs. 747.45 crore made during 

the last year 2018-19.  The Committee also observe that allocations to Department of 

Fisheries are only 0.3 percentage of total Central Budgetary Outlay of Government 

of India. The Committee note that keeping in mind the potential of Fisheries Sector 

in employment generation and foreign earnings, this Budgetary Allocation is 

meagre. The Committee, therefore, urge the Ministry of Fisheries, Animal Husbandry 

and Dairying to take up the matter with the Ministry of Finance to increase the share 

of the Department in Central Plan so that full potential of the Fisheries Sector can be 

realized and its Schemes do not suffer for want of funds. 

 

Status of Utilization Certificate 

3.  The Committee note that the Department is grappling with huge pendency of 

Utilization Certificates of funds that are yet to be received from various State 

Governments. The Committee have been informed that there is pendency of 

Utilization Certificate to the tune of Rs. 599.40 crore as on date 29 October, 2019. 

The Committee also observe that there is huge pendency of UCs from States like 

Tamil Nadu, Kerala, Maharashtra and Bihar. In this regard, the Committee have been 

informed that change in funding pattern between Centre: State  from 75:25 to 60:40 

for implementation of Scheme is the main reason for huge pendency of Unutilized 

Funds as many States are not able to contribute their share. Many  States have not 

released their share of funds as a result of which the implementing agency could 

not utilize even the Centre's share of funds leading to jump in unutilized Fund.  The 

Committee are of view that Fishery is one of Sectors which can help in increasing 

the income of farmers of the Country and any hindrance such as failure of State to 

contribute their share will lead to failure of schemes of Central Government. The 
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Committee, therefore, recommend the Government to look into this issue and 

explore possibility of changing funding pattern of various Schemes in the ratio of 

75:25 or 80:20 between Centre and State respectively. The Committee believe that it 

will lead to proper and effective implementation of Schemes being implemented by 

the Department thereby helping the poor and vulnerable fishermen across Country. 

 

Gender Budgeting 

4.  The Committee note that Gender Budgeting is a powerful tool for achieving 

gender mainstreaming so as to ensure that benefits of development reach women 

as much as men. Women constitute 48% of India’s population, but they lag behind 

men on many social indicators like health, education, economic opportunities, etc. 

Hence they warrant special attention due to their vulnerability and lack of access to 

resources. The Committee note that  the Department of Fisheries has constituted a 

Gender Budget Cell headed by Joint Secretary with six Members for correcting 

gender imbalances, promoting gender equality and development of women under 

the Schemes implemented by the Department.  The Committee were informed that 

the Department has not received any specific funds for women component, 

however, it has been advising States/Implementing Agencies for earmarking around 

30% of allocated funds towards women beneficiaries under the existing Centrally 

Sponsored Scheme- Blue Revolution, being implemented by the Department. The 

Committee express their displeasure that the Department has failed to furnish State-

wise details of women beneficiaries under each Scheme of Fisheries Sector since 

2017-18. The Committee feel that the benefits of Gender Budgeting cannot be fully 

delivered to the concerned quarters if records of Women beneficiaries under 

various schemes being implemented by them are not maintained. The Committee 

desire the Department to make Gender Budgeting Cell functional and more 

rigorous. The Committee further desire the Department to take up the issue of 

Gender Budgeting in letter and spirit and ear mark specific allocation for the same. 

The Committee also recommend the Department to set up specific physical targets 

State-wise and try to achieve those targets as women are an equal partner in overall 

development and upliftment of the society. 

  

 



49 

Tribal Sub Plan (TSP) 

5.  The Committee note that  Tribal Sub-Plan (TSP) is a strategy for the rapid 

Socio-economic development of tribal people. It forms a part of Annual Plan of a 

State/UT. The Committee are informed that the erstwhile Department of Animal 

Husbandry, dairying and Fisheries  had been exempted for earmarking of funds 

under Tribal Sub Plan (TSP) upto 2017-18. The Department is making allocations to 

the tune of 8.6 percentage for TSP since 2018-19.  The Committee note that the 

Department has earmarked Rs. 261.60 crore at RE stage in 2018-19 for TSP 

component under different schemes/ programmes, out of which Rs. 250.98 crore 

has been incurred during 2018-19. Whereas, the Department has made Actual 

Expenditure of  Rs. 8.18 Crore during current year as against allocations of Rs. 

53.83 crore for implementation of Schemes under Tribal Sub plan during current 

year.  The Committee are dismayed to note that the Department is not keeping with 

the idea of balanced expenditure spread out evenly throughout the quarters. The 

Committee are clueless about the ways the Department will  spent remaining 

amount i.e. Rs 4564.29 lakh in remaining five months of the current financial year. 

The Committee further note that there is nil allocation under TSP during current 

financial year in many States such as Arunachal Pradesh, Assam, Jharkhand, 

Chhattisgarh, Karnataka, Rajasthan, etc. which have significant Tribal Population. 

The Committee are of view that Fisheries Sector is one of important sector which 

has potential to enhance the income of significant tribal population in our Country. 

The Committee, therefore, recommend the Department to take corrective steps and 

make earnest efforts for optimum utilization of funds in order to ameliorate the 

economic condition of tribal in the Country. The Committee would like to be 

apprised of corrective action taken in this regard. 

 

Growth Rate of Fisheries Sector 

6.  The Committee note that India is second largest fish producing and second 

largest aquaculture nation after China and Government intend to attain the first 

place in the world in fish production. The Committee further note that current fish 

production of country from capture as well as aquaculture during 2018-19 

(provisional) is 133 Lakh Tonnes, whereas, China has produced 668 lakh tonnes fish 

during 2016. The Committee were informed that Department has targeted to 
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enhance fish production to 20 million metric tonnes (MMT) by 2023-24 at an Average 

Annual Growth of about 9% (up from 7%) in fish production. The Committee further 

note that our Country has harnessed 57 per cent of our potential in the inland 

Fishery 70 percent in the Marine Sector. The Committee were further informed that 

the Department intend to various steps such as Re-circulatory aquaculture system 

(RAS),  Cage culture,  Brackish Water (including land locked Saline states), Cold 

chain development,  mariculture, development of Ornamental Fisheries, focus on 

enhancement of fingerling production, development of Cold water Fisheries and  

creation of Fisheries Infrastructure Facilities both in Marine and Inland Fisheries 

Sectors for enhancing the production in fishery sector. The Committee have also 

been informed that there is plan to enhance investment to the level of Rs. 25000 

Crore to ramp up existing infrastructure and other inputs for Fisheries Sector. The 

Committee also observe that Department is planning to implement Pradhan Mantri 

Matsya Sampada Yojana with allocation of Rs.10,000 crore in next five years. 

However, the Committee are dismayed to note that current projection of Fish 

production and initiatives being taken by the Department to enhance fish 

production are not sufficient enough to make India number one in fish production in 

the Country. The Committee are of view that there is need of fresh survey to assess 

the fish production potential in Country and identify the areas which can help to 

enhance fish production in minimum possible time and investment. There is also 

need to optimally utilize Deep Sea Fishing in Exclusive Economic Zone and Open 

Sea. The Committee, therefore, recommend the Government to prepare a blueprint 

to enhance fish production in Country. The Committee further desire the 

Government to allocate sufficient funds to the Department for implementation of the 

aforesaid Schemes so that the untapped potential of the Fisheries Sector in 

providing livelihood opportunities and employment generation can be fully 

harnessed and exploited.   

Kisan Credit Card Facilities to Fisheries Sector 

7.  The Committee note that Government of India has extended Kisan Credit Card 

(KCC) facilities to fisheries and animal husbandry farmers with a purpose to help 

them meet their working capital requirements since 2018-19. The KCC facility will 

help fisheries and animal husbandry farmers to meet their Short-Term Credit 
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requirements. Fishers, Fish Farmers (Individual & groups/partners/share 

croppers/tenant farmers), Self Help Groups, Joint Liability Groups and Women 

groups are eligible for availing the KCC facilities. The Committee further note that 

Reserve Bank of India (RBI) has issued detailed guidelines for extension of KCC 

facility to Fisheries and Animal Husbandry farmers also extended Interest 

Subvention for Kisan Credit Card(KCC) to Fishery sector during the years 2018-19 

and 2019-20. The Committee have been informed that Department has not fixed any 

physical target under this Scheme during 2019-20. The Committee are also 

surprised to note that Department is not maintaining details of loan facility extended 

to Fishermen. The Committee are of view that Kisan Credit Card can emerge as 

cheapest and easily available loan to meet urgent need of Economically Weaker 

Fisherman. The Committee, therefore, recommend the Department to take steps to 

enhance awareness about the facility among fisherman. The Committee also desire 

the Department to fix target for disbursal of loan under Kisan credit Card scheme. 

The Committee would like to be apprised of the steps taken in this regard.  

National Fisheries Development Board (NFDB) 

8.  The Committee note that National Fisheries Board (NFDB) was established 

with aim to enhance fish production and productivity in the country and to 

coordinate fishery development in an integrated and holistic manner. NFDB aims for 

holistic development of the fisheries sector through enhancement of fish 

production and productivity; to supplement nutritious protein for the growing 

population; to accelerate the overall economy of the country, besides improving 

health, economy, exports, employment and tourism in the country. The Committee, 

however, are distressed to note that allocations to NFDB are not being made 

according to their actual need. The Committee observe that NFDB received Rs. 9 

crore and Rs. 100 crore as against proposed allocations of Rs 172.96 crore and Rs. 

561.58 crore during financial year 2017-18 and 2018-19 respectively. The Committee 

further note that NFDB got allocations of Rs 80.75 crore  as against proposed 

allocations of Rs 200.00 crore for year 2019-20. The Committee are of view that 

allocations to any organization should be according to their needs and propsed 

plan and deviation to this maxim can bring financial mis-management. The 

Committee, therefore, recommend the Government to allocate sufficient funds for 
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implementation of schemes by NFDB and effort should be made to  bring uniformity 

in allocations to NFDB at BE and RE stage.   The Committee desire  the Department 

take up the issue of financial allocation with the Ministry of Finance so that various 

Schemes/Programmes of NFDB do not suffer for want of funds. 

 

Blue Revolution: Integrated Development and Management of Fisheries  

9. The Committee note that Blue Revolution: Integrated Development and 

Management of Fisheries has been started as a Central Plan Schemes for 

development of fisheries during a period of five years 2015-16 to 2019-20 with a 

central outlay of Rs. 3000 crore.  This Scheme provides focused development and 

management of fisheries, covering inland fisheries, aquaculture, marine fisheries 

including deep sea fishing, mariculture and all activities undertaken by the National 

Fisheries Development Board (NFDB).The Committee note that an allocations of Rs. 

2767.49 Crore has been made for implementation of scheme out of which the 

Department was able to utilize Rs 2158.13 crore.  The Committeee observe that 

Department failed to achieve target under some componenets of scheme such as 

Development of Brackishwater Aquaculture, Motorization of Traditional Vessels, 

Establishment of New Fishing Harbours/ Fish Landing Centre etc. The Committee 

have been informed that lower taget achievement is due to less proposals received 

from States/UTs. The Committee also observe that  the Department has fixed low 

target under various Schemes such as development of Freshwater Aquaculture, 

Installation of Cages/Pens in reservoir and other open water bodies, safety of 

fishermen etc. despite significantly higher achievements in each financial year 

since 2016-17. The Committee are of view that lower awareness among potential 

beneficiaries may be reason for lower demand for some components of the scheme. 

The Committee are of view that Department should make efforts to enhance 

awareness among potential beneficiaries so that they can get benefits and target of 

enhancing production of fish may be achieved in future. The Committee expect the 

Department to identify shortcomings of Blue Revolution Scheme and make 

corrective measures in next ambitious scheme Pradhan Mantri Matsaya Sampada 

scheme.  
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Pradhan Mantri Matsaya Sampada Yojana (PMMSY) 

10. The Committee note that a New focused Scheme- the Pradhan Mantri Matsya 

Sampada Yojana (PMMSY) has been announced in the Budget 2019-20. Through this 

Scheme the Department of Fisheries will establish a robust Fisheries Management 

Framework. The Committee have been informed that Fisheries Management & 

Regulatory Framework including Welfare of Fishermen, Enhancement of Production 

and Productivity, Infrastructure & Post Harvest Management and Technology 

Infusion are some of the component scheme. The Scheme intends to address 

critical gaps in the value chain, including infrastructure, modernization, traceability, 

production, productivity, post-harvest management and quality control. The 

Committee hope that the proposed scheme will be able to enhance the target of 

production of fish to 20 Million Metric Tonnes and establish necessary 

infrastructure for providing momentum to modernization of fisheries in the country. 

The Committee note that this Scheme has Central Outlay of Rs 10,000 crore and the 

Scheme is to be implemented in 5 years (FY 2019-20 to 2023-24). However, the 

Committee note that the operationalization guidelines for implementation of the 

Scheme are yet to be finalized. They desire that these guidelines should be finalised 

at the earliest. The Committee would like to be apprised about steps taken in this 

regard within two months of presentation of this Report. 

 

 

 

  

 

NEW DELHI       P.C. GADDIGOUDAR 
10 December, 2019      Chairperson 
19 Agrahayana, 1941 (Saka)    Standing Committee on Agriculture 
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MINUTES OF THE NINTH SITTING OF THE COMMITTEE 
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The Committee sat on Thursday, the 07th November, 2019 from 1226 hours to 

1310 hours in Committee Room "2", Extension to Parliament House Annexe (Block-A), 

New Delhi.                                                           
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1. Smt. Rajni Sekhri Sibal Secretary (Fisheries) 
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4. Shri Sagar Mehra JS(Inland Fisheries) 
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 Shri A.K. Choudhary Director 

NATIONAL INSTITUTE OF FISHERIES POST HARVEST TECHNOLOGY AND TRAINING 

(NIFPHATT) 

 Shri Jai Singh Meena Director 

 

2. At the outset, the Chairperson welcomed the Members and the Representatives 

of the Ministry of Fisheries, Animal Husbandry and Dairying (Department of Fisheries) 

to the Sitting of the Committee and apprised them of the confidentiality of the 

proceedings.   



3. After the introduction, the Chairperson initiated the discussion on the subject 

"Demands for Grants (2019-20)" which was followed by a Powerpoint presentation by 

the Representatives of the Department. Thereafter, the Committee raised several 

issues/points as briefly mentioned below and sought clarification/information from the 

Department: 

(i). Steps being taken by the Department to enhance fish production in the Country 

to reach the level of China; 

 

(ii). Need to allocate sufficient fund for flagship Blue-Revolution Scheme; 

(iii). Need to ensure availability of Safety Kits to all Fishermen; 

(iv). Need to tackle the issue of increasing unspent fund under various Schemes; and 

(v). Need to change the funding pattern of Schemes between Centre and States.  

4. The Representatives of the Department responded to most of queries raised by 

the Members. Then, the Chairperson appreciated the witnesses for sharing valuable 

information with the Committee on the Subject and directed them to furnish the replies 

to the queries raised by the Members which remain unanswered and in respect of 

information which was not readily available with them to the Committee Secretariat.  

 

The Committee then adjourned. 
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 The Committee sat on Monday, the 09th December, 2019 from 1500 hrs. to 
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2. Shri Arun K. Kaushik    –  Director  
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4. Shri Sumesh Kumar   – Deputy Secretary   

 
 
2. At the outset, Chairperson welcomed the Members to the Sitting of the Committee. 

Thereafter, the Committee took up for consideration the followings Reports: 

(i) Draft Report on 'Demands for Grants (2019-20)' of the Ministry of Fisheries, 

Animal Husbandry and Dairying (Department of Fisheries);  

*(ii)   XXXX  XXXX  XXXX  XXXX 

*(iii)   XXXX  XXXX  XXXX  XXXX 

*(iv)   XXXX  XXXX  XXXX  XXXX 

 

3. After some deliberations, the Committee adopted the Draft Reports without any 

modifications and the Committee authorized the Chairperson to finalize and present these 

Reports to Parliament. 

*4.  XXXX   XXXX   XXXX   XXXX 

The Committee then adjourned. 

______________________________________________________________________ 
*Matter not related to this Report 
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